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FOI'RTEENTH KERALA LEGISLATTVE ASSEMBLY

TWBNTY SECOND SBSSION

BULLBTIN PART-tr

January 16,2021.

No. 941

Amendmont to the Motion for
Vote on Account _ rog

Accorditrg to the progra!rune for the Twenty Second Session of the
Fouteenth Kerala Legislative Assembly, the Motion for Voe on Account in the
Budget for the Financial year 202l2022 (For the months of April, May, June and
July) is to come up before the House on Thursday, January 21, 202i. Members who
desirc to giv€ notice of amendments to the Motion for Vote on Account, may do so
before 12.00 Noon on Tuesday, January 19, 2021.

S.V. Unnihishnert Noir,
Sccrctrry.


